ITEM NO.30 COURT NO.1 SECTION PIL-W

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 1007/2021

MANGESH SHANKAR SASANE & ORS. Petitioner(s)
VERSUS

UNION OF INDIA & ORS. Respondent(s)

WITH

W.P.(C) No. 1075/2021 (PIL-W)
(FOR ADMISSION and IA No.123606/2021-EXEMPTION FROM FILING O0.T. and
IA No.123609/2021-PERMISSION TO APPEAR AND ARGUE IN PERSON)

W.P.(C) No. 1159/2021 (PIL-W)
(FOR ADMISSION)

Date : 02-12-2022 This petition was called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s) Mr. Kamal Kumar Pandey, Adv.
Mr. Pankaj Kumar Singh, Adv.
Mr. Pawan Kumar Shukla, Adv.
Mr. Raj Singh Rana, AOR

Mr. Devvrat, AOR

Mr. Devesh Kumar Agnihotri, Adv.
Ms. Swati Setia, Adv.

Ms. Nehal Jaiswal, Adv.

Mr. Subas Ray, Adv.

For Respondent(s) Mr. Tushar Mehta, SG
Mr. K.M. Nataraj, Adv.
Ms. Swati Ghildiyal, Adv.
Mr. Kanu Agrawal, Adv.
Ms. Ruchi Gour Narula, Adv.
Mr. Amrish Kumar, Adv.

UPON hearing the counsel the Court made the following
ORDER
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w‘@ List the Writ Petitions on 16 December 2022.
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